hTEM NO. 101( PH) COURT NO. 5 SECTI ON XV

SUPR EME COUR T CF | NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 7358 OF 2002

GUJARAT AGRI CULTURAL UNI VERI STY Appel I ant (s)
VERSUS
ALL GUIJARAT KAMDAR KARMACHARI UNI ON Respondent ( s)

(Wth appln.(s) for amendnent of cause title and perm ssion to file

addi ti onal documents and exenption fromfiling OT.)

WTH Civil Appeal NO 7427-7490 of 2002

(Wth appln.(s) for exenption fromfiling c/c of the inpugned judgnent
and anmendnent of cause title and permission to file additional docunents
and exenption fromfiling O T. and with office report)

Date: 15/07/2009 These Appeals were called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE TARUN CHATTERJEE
HON BLE MR JUSTI CE R M LODHA

For Appellant(s) M.P.S Patwalia, Sr.Adv.
M. Sanjay Kapur, Adv.
M. D. G Chauhan, Adv.
M . Deepak V. Patel, Adv.
M. Rajiv Kapur, Adv.
Ms. Arti Singh, Adv.
M . Aman Preet Singh Rahi, Adv.

For Respondent (s)
In CA 7358/ 2002 Respondent - i n- Per son

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Application for amendnent of cause-title is allowed.

M.P.S Patwalia, |earned senior counsel appearing on behalf of the
appel l ant resuned his argunments at 11.30 A M and concluded at 11.55
A M Thereafter, the respondent-in-person nade his reply subm ssions
upto 1.00 P.M Argunents concluded. Judgrment reserved.

( Satish K. Yadav ) ( Phoolan Wati Arora )
Court Master Court Master



